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[PC-ACT) CB1, RQUSE AVENUE DISTRICILCOURT, NEW DELHI

The following transfers and postings are hereb =-1111'-'fig»
- ~:

F7 I I 1‘

N1-\s)§lgtant ‘)3 nad in the court of

,Gaurav JJA in Office Pool, ‘ ~" .%n;h,~
_EC: 93712746 RACC

omen r

I I. “_’l'3_JA

=.!-.1--. xigencywith immediate\.

Sh. st der Malik, sp1.!
Judg, 7 7 ;

. 2 Ms. Sapna

4;~v-

EC: 97816140

.--_ _ .-_ . .,._._I_- ___E_.i.i. .

7 _ ‘car

Assistant Ahlrnad in the court of
Sh. Shailender Malik, Spl. Judge,
CB1

Assistant Ahlrnad in the court of
Ms. Chhavi Kapoor, Spl. Judge,

#-r-tant Ahhnad thelcourt

ll

of
Ms. Chhavi Kapoor, Spl. Judge,
CBI

Assistant Ahh-nad in the court of‘
Ms. Chetna Singh, POLC-06

___._..|.
3

. .- _ 2
lNikhilKun1ar ‘Assistant Ahlmad in the court of
_lec : 40301285 ,Ms. Chetna Singh, POLC-O6

__ 7. _ .__-._.__,

JJA in the Copying Agency;
Branch, RACC 5

._.._..»-.-.f____.._.,--_.-_
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Budh Ram ' *JA in the Stationary Branch,
_ E_C: 54222846" RACC

JA in the Copying Agency

1'
E Ms. Rajni Gupta i.IJA in Cash/Fine &

_ 4;l3.C*: 73483081 Audit/Accounts Branch, RACC

B_r_ancl1, RACC W
JJA in the Stationary Branch,:

6

l

7 Naresh Chand JA in General Branch, RACC
LEC: 31885516 r g i

RACC __ __
JA in the Copying Agency;
Branch, RACC _

7 jSanjay Kumar Duhey JA in the Copying Agency Branch,
EC: 82090069 RACC Ashok Kumar, POLC—02 ,1

8 Gurjeet Singh .Reader in the court of Sh. Ashok
EC: 332889073 ‘Kumar POLC-02

JA in Care Taking Branch I

9 "nésg-.,,;;R.a Tin in Record’ Rosa‘ &
EC: 39225462 Digitization Section, RACC

JA inthe Branch,_R:fll.CC

Note: 1. Earler order with regard to Sh. Orn Prakash presently posted in Judicial Branch to look r
after the work of R&I section stands cancelled.
2. Ms. Rajni Gupta, JJA shall also look after the work of Cash/Fine 8: Audit/Accounts Branch
in addition to the work already assigned to her as and when required.

* Non-compliance of the order or proceeding on leave immediately shall be considered as deliberate
insubordination and appropriate disciplinary action shall be initiated against the official as per rules.

@1tt.,@»-41;‘/Y .
(ANJU BAJAJ CI-IANDNA)

Principal District & Sessions Judge-curn-
Spl. Judge (PC Act) CBI, RADC, New Delhi

I.

Reader in the court of



Nogqg /D’; I/MSig.7/Petr/Aamn./Rnoc/2024 15+" 1 9 ll l 2°74’ 0~.l'3-‘;lfl“1l5
Copy forwarded for information and necessary action to :
1. The Principal District 8: Sessions Judge(HQs), Tis Hazari Court, Delhi.
2. The DDO, Central District, Tis Hazari Court, Delhi.
3. The Administrative Officer(J), Adrnn. I, II & III, Central District, Tis Hazari Court, Delhi.
4. The Reader to the concerned courts.
5. The concerned officials.
6. The PS to the undersigned.
7. The Dealing Official, Leave Seat, RADC, Delhi.
8. The Branch In Charge, Computer Branch, RADC for being uploaded on the official website.
9. The Dealing Official, LAYERS seat, Tis Hazari Court, Delhi.
10. The Dealing Official, T&P, Admn.-I, II, III, Personal File/ACR/Leave/Website c mittee, THC,

Delhi.
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Principal District 8: Sessions Judge-cum-

Spl. Judge (PC Act) CB1, RADC, New Delhi
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